
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF:  

ORIGINAL APPLICATION NO. 745 OF 2024 

SIYARAM MANDAL                                                                            …APPLICANT  

Versus 

ELDICO COMPANY & ORS.                                                …RESPONDENTS  

WITH 

 

ORIGINAL APPLICATION NO. 951 OF 2024 

RAJPAL SINGH                                                                  …..APPLICANT  

Versus 

ELDICO COMPANY & ORS.                                       ….RESPONDENTS 

 

WITH  

ORIGINAL APPLICATION NO. 542 OF 2025 

AMISHA SINGH                                                                 …APPLICANT 

Versus 

CENTRAL POLLUTION CONTROL BOARD & ORS.                                                            

…………………………………………………………….….RESPONDENTS 
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 ANNEXURES  

2.  COPY OF THE LETTER DT. 12.08.2024 HAS 

BEEN ANNEXED HEREWITH AS ANNEXURE 

R-1  

 

3. COPIES OF THE OFFICE MEMO DT. 14.06.2019 

HAS BEEN ANNEXED HEREWITH AS 

ANNEXURE R-2  

 

4. COPY OF THE MINUTES OF MEETING DT. 

16.08.2025 HAS BEEN ANNEXED HEREWITH 

AS ANNEXURE R-3 

 

5. COPY OF THE MINUTES OF MEETING DT. 

30.09.2025 HAS BEEN ANNEXED HEREWITH 

AS ANNEXURE R-4 

 

6. COPY OF THE INSPECTION REPORT DT. 

10.09.2024 HAS BEEN ANNEXED HEREWITH 

AS ANNEXURE R-5 

 

7. COPY OF THE LIST OF 241 WETLANDS HAS 

BEEN ANNEXED HEREWITH AS ANNEXURE 

R-6 

 

 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 03.12.2025 

PLACE: NOIDA 
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1. That it is relevant to submit here that the said lake does not fall under forest 

area. 

  

2. That it is further submitted that any legal proceedings are required to be 

undertaken by the Revenue Department and the District Magistrate, 

being the competent authority in this regard.  

 

19. Hence, the present reply is being submitted for the kind perusal of this 

Hon’ble Tribunal. It is prayed that the same be taken on record. 

 

THROUGH COUNSEL 

 

 
 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 03.12.2025 

PLACE: NOIDA 
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